THE HIGH COURT OF MEGHALAYA
SHILLONG
NOTIFICATION
Dated, Shillongthe /°’ July, 2026

No. HCM. 11/39/2024/Comp/2¢c24: The High Court of Meghalaya upon approval of

Hon’ble the Chief Justice notifies mandatory e-filing of cases/petitions by Government in

all types of matter for the High Court & District Judiciary.

The facility of mandatory e-filing of cases is also extended to the Courts dealing

with Commercial cases and their Appeals in the District Judiciary.
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Copy to: -

1.

The Registrar-cum-PPS to Hon’ble the Chief Justice, High Court of Meghalaya, Shillong for
favour of Her Ladyship’s kind information.

The P.S to Hon’ble Mr. Justice H.S. Thangkhiew, Judge, High Court of Meghalaya, Shillong for
favour of kind information of His Lordship.

The P.S to Hon’ble Mr. Justice W. Diengdoh, Judge, High Court of Meghalaya, Shillong for favour
of kind information of His Lordship.

The P.S to Hon’ble Mr. Justice B. Bhattacharjee, Judge, High Court of Meghalaya, Shillong for
favour of kind information of His Lordship.

The  District &  Sessions Judge  Shillong/Nongpoh/Nongstoin/Khliehriat/Jowai/
Mawkyrwat/Tura/Baghmara/Resubelpara/Ampati/Williamnagar for favour of kind information
and necessary action.

The Registrar (Administration), High Court of Meghalaya.

The Registrar (Judicial Service), High Court of Meghalaya.

Joint Registrar (Listing), High Court of Meghalaya for favour of kind information and necessary
action.

The Commissioner & Secretary to the Govt. of Meghalaya, law Deptt., Shillong for tavour of

kind information.
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Judicial Magistrate Amlarem/Sohra/Dadenggre/Mairang/Phulbari Circuit Court for favour of
kind information and necessary action.

All Joint Registrar/Deputy Registrars/Assistant Registrars, High Court of Meghalaya for kind
information.

The Librarian, High Court of Meghalaya for information and necessary action.

The Systems Analyst, High Court of Meghalaya, Shillong for uploading the same on the Official
Website under the relevant head.
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